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the Government's decision on the question
taking away the National Sample Survey
from the Indian Statistical Institute?

THE PRIME MINISTER, MINISTER
OF FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANN-
ING (SHRIMATI INDIRA GANDHI) :
Government have decided to entrust all
aspects of National Sample Survey work,
inclusive of those so far entrusted to the
Indian Statistical Institute, to a single
Government agency to be located in the
Department of Statistics, Cabinet Secre-
tariat. The Government Resolution No.
DS/STS/4-69, dated the 5th March, 1970
of  the Department of  Statistics,
Cabinet Secretariat, issucd in this regard,
has been published in the Government of
India Gazette, Part 1 Section 1 dated the
28th March, 1970,
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CaMBODIA'S REPRESENTATION 1% U.N.O.

8747. SHRI CHENGALRAYA NAIDU:
Will the Minister of EXTERNAL AFFAIRS
be pleased to siate:

(a) whether Government have supporied
to move of UN. Sccretarv-General in
deciding whether new or ousted Govern-
ment of the Cambodia should be represen-
ted at the U.N.; and

(b) if s0, what was India's view and atti-
tude adopted in the UN. ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a)
The Government of India have been reports
that the view of the Secrctary Gencral
of the UN. is that it is not for him but
for the deliberative body of the UN to decide
on the quesiion of who should represent
Cambodia at the UN. Government of
India’s support or advice in the matter
was not sought.

(b) Does not arise. -

Tarxks WITH CAMBODIAN AMBASSADOR

8748. SHRI CHENGALRAYA NAIDU:

Will the Minister of EXTERNAL AFFAIRS
be pleased to state
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{a) whether it is a fact that Cambodia's
Ambassador visited India and exchanged
views with the Indian Govermment on the
deteriorating situation in the Kingdom;
and

(b) if so, the subjects discussed?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): (a) No
special Ambassador from Cambodia  has
visited India for this purpose.

(b) Docs not arise.

Ust  or  DIPLOMATIC  PRIVILEGES  BY
CORRESPONDENTS OF Moscow
Ramio

8749, SHRI CHENGALRAYA NAIDU:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that Government
have proved into charges against corres-
pondents and represemtatives of  Radio
Moscow and other Sovict controlled News
Agencics for enjoying diplomatic Privileges
and using CD number plates on their
automobiles in India;

(b} if so, how far these allcgations have
been found correct; and

(c) the action which has been 1aken in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): fa) to
(c). Government have neither granted
diplomatic privileges, including the use
of CD number plates, to correspondents
and representative of Radio Moscow and
Soviel News Apencies, nor are they aware
that such facilities are being used by them.

KADANA Dam OoN RIVER MaAHI

8751, SHRI YASHPAL SINGH: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether certain M.Ps. and M.L.As.
of Rajasthan have asked for the stoppage
of work begun by the Gujarat Government
on the construction of the Kadana Dam
over the Mabhi river till its cffects on Rajas-
than are studied; and





